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Utilisation of WIndmills In Andhra 
Pradesh 

6520. SHRI G.M.C.BALA YOGI: Will the 
Minister of POWER AND NON-CONVEN-
TIONAlENERGYSOURCES be pleased to 
state: 

(a) Whether there is any proposal to 
harness windmills for Andhra Pradesh; and 

(b) if so. the details thereof including the 
subsidy given for the promotion of wind-
power in Andhra Pradesh? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALPNATH RAI): (a) No Sir. 

(b) Does not arise. 

loss of Petroleum Products in train 
Accident 

6521. SHRI BHUWAN CHANDRA 
KHANOURI: Will the Minister of RAILWAYS 
be pleased to state: 

1. Railway Property 

2. Petroleum Products 

(d) and (e) A Committee comprising 
senior railway officers is inquiring into the 
accident. 

(f) Does not arise. 

LPG Agencies and PetroJID1ese1 
Outlets in East Godavari 

6522. SHRI G.M.C.BAlA YOGI:WIfI the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the number of LPG agencies and 

(a) Whether attention of the GOVERN-
MENT has been drawn to the news-item 
captioned. -Fire breaks out in special oil 
train- appearing in the Indian Express dated 
August 27.1991; 

(b) if so, the facts thereof and the rea-
sons therefor; 

(c) the extent of loss suffered; 

(d) whether any inquiry has conducted 
to fix the responsibility; 

(e) if so, the details thereof; and 
(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS: (SHRI MAL-
LlKARJUN): (a) Yes, Sir. 

(b) On 25.8.91 at 12.35 hours, when Up 
Bilaspur Oil Tank Goods train was on run 
between Mahadevsal ;and Posoita stations 
of south Eastern Railway,. 26 Oil tank loads 
containing petroleum products derailed. Out 
of these, 20 caught fire and got burnt. 

(c) The estimated loss suffered is as 
under:-

= Rs. 42.25 lakhs. 

- Rs. 19.5 lakhs. 

petrol/diesel outlets in East Godav.i district 
of Andhra Pradesh; 

(b) the number out of them allotted to 
SC/ST; 

(c) whether the allotment to SC/ST is 
according to the reserved quota; 

(d) if not. the reasons therefor and the 
steps taken in this regard; 

(e> the location where it is proposed to 
allot more LPG agencies and petroVdiesel 




